FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S. JRA INFRASTRUCTURE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

JRA INFRASTRUCTURE LIMITED

2. | Date of incorporation of corporate | 18/07/2007
debtor
3. | Authority under which corporate debtor | Registrar of Companies — Ahmedabad
is incorporated / registered
4. | Corporate Identity No. / Limited | U45201GJ2007PLC051343
Liability Identification No. of corporate
debtor
5. | Address of the registered office and | ASHOK VILLA, OPP. OLD ADARSH
principal office (if any) of corporate | SCHOOL DEESA(N.G.), DEESA,
debtor GUJARAT, INDIA, 385535
6. |Insolvency commencement date in |24/08/2025 (Order received on 25/04/2025
respect of corporate debtor but order implementation deferred for 120
days )
7. | Estimated date of closure of insolvency | 20/02/2026
resolution process
8. | Name and registration number of the | Mr. RAJENDRA DEVIDAS PURANIK
insolvency  professional acting as | IBBI/IPA-001/1P-P02029/2020-2021/13149
interim resolution professional
9. | Address and e-mail of the interim | C- 601 DINDOSHI ONKAR CHS LTD
resolution professional, as registered | SHIVDHAM COMPLEX, OFF GEN AK
with the Board VAIDYA MARG, OPP FIRE BRIGADE
MALAD EAST, MUMBAI SUBURBAN,
MAHARASHTRA, 400097,
Email:- rdpuranik@gmail.com
10. | Address and e-mail to be used for | C 601 DINDOSHI ONKAR CHS LTD

correspondence  with  the interim

resolution professional

SHIVDHAM COMPLEX OFF GEN AK
VAIDYA MARG OPP FIRE BRIGADE
MALAD EAST MUMBAI SUBURBAN,
MAHARASHTRA-400097,

Email: cirp.jrainfra@gmail.com

Mob. No. 9820127828




11. | Last date for submission of claims 07/09/2025

12. | Classes of creditors, if any, under clause | NIL
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals | NIL
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14. | Relevant Forms and www.ibbi.gov.in =2  Quick Links=>
Details of authorized representatives Downloads—=>IBBI (Insolvency Resolution
are available at: Process for Corporate Persons) Regulations,

2016.

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench, Court
I, has ordered the commencement of a corporate insolvency resolution process of the M/S.
JRA INFRASTRUCTURE LIMITED on 25" April 2025 in CP (IB)/ 365(AHM)/2024 which
was deferred for 120 days . After expiry of 120 days on 23rd August 2025, insolvency
commnced on 24th August 2025

The creditors of M/s. JRA INFRASTRUCTURE LIMITED, are hereby called upon to submit
their claims with proof on or before 7" September 2025 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class]in Form
CA.-Not Applicable.

Submission of false or misleading proofs of claim shall attract penalg \TO umCRP
' JRA c"‘)/

SIGNATORY

= 901 UTION PROFESSIONAL

w \IP=13149 /-
Date:25/08/2025 z’b\. — ‘b RAJENDRA DEVIDAS PURANIK
Place: Mumbai/Ahmedabad S INTERIM RESOLUTION PROFESSIONAL
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KIFS HOUSING FINANCE LIMITED

Registerad Offica: Gth Floor, KIFS Corporate House, Baside Hobal Plane! Landmark, Near Ashok Yalika BETS,
IBKON - Ambli Read, Ambli, Ahmedabad, Gujarat - 380054
Corporate Offica: C-902, Lobus Park, Graham Fidh Comgound, Westarn Express Highwey,
Goregaan [East], Mumbai - 00063, Maharashina, India,
Ph Mo +91 22 81796400, E-mall; contecidikilshousing.oom, Webskte: www kifshousing, com
CIN = UB552 250201 BPLCOEE0TY | RBICOR: DOR-00145

Public Motice For Auction Cum Sale

Pursuant §o taking possession of e secored assel menfioned hereunder by The authanzed officer of KIFS Housging
Fimanca Limfed under b Securitisalion and Reconstrisction of Financial Assets and Enforcamend of Sacurity
Interest Act. 2002 {harginafbar "Act’) for racovary of amaunt dwa from barrowar's, affers invited by the undarsgnad in
saaled povers for purchase of immovable prapary as described hereunder, which is i the physical possession, on “As is
wheara is hasis” "As s whalis basis™ and “Whateveris fheme is basis”. Paniculars afwhich ane given balkaw;

cﬂm] ! Cignind Netiey Description of the Immaovable Reserye | 2mest Money
ris) Date and i Secured Asset ;
iGuarantors)  |outstznding ameunt Property | Secu Price | iEMD) (10%)

Frakashkumar December 18, 2024 |Flot Mo, 22 And 23 Baaring Sub Plot Moo 22/8| R Ra. Q000
Veshram Merveda Totsl Culstanding |4nd 234 of R.5. No. 102, Ak=hey Pank-2, | 8000 000

Mariiben A5 0n October 21 |PEM College Manavadar, Junagadn Gujeesd

Prakashkumear 204 Incka I62630. As Per Sale Depd: East: Lagu

Maravada [LAN: Rs 1156893 1= (Pl Mo 25 West 7.50 Mir Wide Foad North:
LRHLINGODB0AZ] Lagu Plat Ka 238 South: Sub Plot Mo 22/4

1, Lasidate of submission of Seabed Bid\Oerin the prescribed ender forms along wil EMD and KY0C is September 24, 2025
within 3.00 FAf a1 the Corporate Office atdress: C-902, Lotus Corporate Park, Graham Firth Compound, Westem Express
Highrasay, Goregaon (Easty, Murbal- 400063 or Mobel Plaza Srd Floon Office Mo, 1 (3015, Nr, Kalava Chawl, Mr,
Domadiva 'Wadi, Junagadh - 362 00 [ Branch Dffiga’), Tendars that are not Med upar enders recaived beyvand [ast dasa
will be considered as inwalid tendar end shal accardingly be rejacted, no interest shalibe peid an EMD,

2. Date of apening of the Bid'ofzr (Auction date| for propery September 25, 2025 at the shove mentioned corporats
acdrass from 1000 AM ba &; D0 P K, The tenderwill b2 opened inthe presence of the- Autharzed Oficer,

3, Modica s hereby given 1o the Bomowen's and Guaranioe's to reman present persanaly at the time of 52 and fey can
oring the nlendng buyersipurchasers for punchasing the immaovahle propeny 85 described hargin above, as par tha
{erms end conditions of the sale.

4, 30 days sale notice under SARFAES Act, 2002 is hereby given o the publicin penaral end in particular to tha
Borrowen s}, Co-Bomowens) and Guarantar|s) that the above descrbed immovabie property mongegedicharged ta
the sacured creditor, tha physical possassion of which has bean faken by the Buthorized Cificer af KIFS Housing
Finarca Limsad | BHFL™} Securad Craddbar, wil be soid on “As is whare s “As ks whal 157, and "Whatever Ibara " and
b gy I it el b KIF S Housing Financa Lirnited in ful efore e dabe of saie, auctan is kable o be stapped.

8. Thaimmoyvabba propary wil be sokd b the baghest iandir. Hosevar, e Authorzed Officar nesanaes Lhe absalube discredion
ko alow inber 56 Biding, if deemed necessary. The property as mertioned wil rol be scldbelow Rieserve Price

B, KIFS Housmg Finance Limed is nol nesgorsibie o any labilfes whalspever panding upon the propesty 85 menbaned
abaorve, The proparty shall be aucioned on~A% s whana is bass”, “Asiswhalis bask™ and “Wiabiver i here s basls

T The Dmand Diealt should ba made i faves ol BIFS Heusing Finance Limiled” only,

g, Tha dalsls larms and conditiars of the auclion sale ang incomporatad n e prescibad bandar [om. Tendar rms aa
Al ablial the above menboned corporale address. Aulforzed Ofoer resersas e nghls to cedend the dabe of lander
archange the terms and condtions of Boding, For further dedails & ofher temns and condiions of biding pleage visitour
corporate office and wees kifshosng com

PLACE: JUNAGADH
DATE: 25.08,2025

500,
Auhorized Offlcer

FINANCIAL EXPRESS

BAJAJ FINANCE LIMITED

Registened Office: Bajaj Finance Limited, 041 Pune-ahmednagas Boad, Viman Magar, Pune - 471014
Branch Offica: Hag) Finance Lid Ko 500 10 504, Tower 8, Enpeeial Helghs 130 bt Hing Hoad Hajkel = JE00ES

m FINSETW

POSSESSION NOTICE (For immovable property)

(As per Appendix IV read with rule B{1} of the Security Interest Enforcement Rules, 2002)
Whersas fhe undarsignad beeng the Authorized C¥ficer of Baja) Finance Limited (BFLY. under the provisions of fe Securilizston and Reconsiuction of
Financizis Aszets and Endorcement of Securty Intarcst Act 2002 and inexorcize of powers condamad undar 8ac 13112 raad with Rute 3 of fhe Secunty Inlerest
{Enforcamant) Rudes, 2002 issued demand by reglatered pest{“Notlea’pcalling upen the Bomwsms/ Co-bormwes menbonsd hersunder o rapay theamaunt
mentionadintha notica Lis 1302 of the seéd Aot within a pared of 6 days from the date of receiptof the sald notica
The BormowaraMorgagorstGuarantors named balow having falled 1o repay The saad amounl, notice is hereby Quen o the BorrowersMongagoriGuarantoes
and pubkc in general thal tha undersgnad has aken Symbolic Possesson of She property descrfaed bereln befow in exerdss of powens conferred onme undar
Eat 13{4) of e nabd Actraad with Rule B of the Sacurity infenest | Enforczmant) Rules, 20082
The borrosvars in pardeular and publc inganeral ane Rereby cauionsd nok 1o daal with the ssd property and sy dealing with this propey wil b2 subject o the
chanyeal the Saja) Fnancs Limied, for the arnount mantioned hereln below aiong with interest therean b condracled rale.
The bomower's afenlon i mviled o provigions of sid-goackon () of seclion 13 althe Ao, in regpect ol lime sdailable, loredeem e secund asets.

Loan Account No/Mame of the Description of Sacurad Date of Notice Ufs.13(2) and
Borrawer(s) Mortgagor(s) Guarantor(s) Immovable Propery Ws.13 [2) Motice Amaunt
and Date of Possession
A1ELTSA28234TE & 41608ML9412YT00 Al That Piece And Parcel OF The Propirty Bearing Fat Ne= 20501 ORI2025

e.20,23 9370 {Rupeas Teenly

Lakn Twenty-Thrae Thauzand

Hing Huredred and Thirty-Seven
Crly) &8 on DBI0G25

Mishash M Desai{Borrower],
Sidha Manof Desal {Co-Borrower),

5200 5. ML Bodl Up Anea On 20 Floor In Buiding Called
“krishna Avenue” Oyer Land Messsured 632.58 5q, 0, ONPlal Na,;
Zankhana Nishesh Desal [Co-Bomower| & 51 &52, Siluated Ml Raa R, 5 Koo - 156000, TP 5. - 22 [drall),
Manfhai Khodidas Desal (Co-Bormower] F P Mo: - 22, Tal Dist Rajot, Boundares OF Tha Propésty

Al AL - Samahi 4 Ramknshna Magar Yagnic Road |Norfh: 15-24 . Rand, Soull Fiat ha.| - 204, Eagl: L And Stair,
Rajka-260001 el Oifwrs Progaity

Possession Date

" "w& ] Motilal Oswal Home Finance Limited I I
T Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel -
(K "ll ST Depot, Prabhadevi, Mumbai - 400 025, CS : 8291889898 E-AUCTION CUM SALE
Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

E-Auction Sale Notice of 15 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under mentioned property
mortgaged to Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited ) will be sold on “As is where
is”, “As is what is”, and “Whatever there is”, by way of “online e-auction” for recovery of dues and further interest, charges and costs etc.
as detailed below in terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002)

HoeTE FnErcs

Rl T e
Sd/- Authorized 0fficer, Bajaj Finance Limited

Date: 25.08.2025 Place: RAJKOT

|'"-d_ . Ragd: O - Ot Floor, Ankriksh Enawan, 23 Kaslurka Gandhl Marg, Nes Dednl-110001
P“ Branch Ceifsce: PRE rI:lusnE Frrarce Limiad, Shop Mo= 102103, First Floor Umbya Sguine, fese Umiva Crde, Sanala
v | Road, Morbi, Gujarat - 3630841
HWOTIGE WHDE 1GH & RECOMNSTRUCTION OF FiINANC|AL ASSETS AND ENFORGEN
SECURITY | OF THE SECURITY INTEREST (ENFORCEMENT) RLELES, 2002 AMENDED

Wi, the PNE Houging Finance Lid, {heminaer relarmed to as "FNB HFL") had issued Demand nalice U 1302 of Chapler 3 of the Securilicstion &
Raecanstruction af Financlal Assats and Enforcamsnt af Securtty brtarest Sot, 2002 [herainatber redenmed bo as the “Act™) by o Morbi, Office Situated
Al Office -PHEB Housing Finance Limited, Shop Mo- 102-103, First Floor. Bmiya E-l:E::rE. Mear Umiya Circle, Sansla Road, Morbi, Gufarat -
33641 The sad Demand Hofce was issued through aur Autherized Officer, fa you al below menbons gwesCa-BarowanEUamniors sica
youracount has baan clagsiied 65 Non-Fesforming Akssls &5 par he Ragans Sank ol indlal NaSona| Hausing Bank guidelings du be nonpay mat of
mnalalimeris intanzst, The conhenls of fa same are the defsals cormmilled by vou in e payment of inatalments of princ alg, imlerasl, Bhe Tha
culstanding ameuni i menboned below: Furlber, with reasans we believe tal you e evading Lhe service of Demand Malice and henos this
Pustication of Demand Mofsica whizh is also raquirad Udis 1302 of tha seid Act. You & hereby calied upon e pay PHEHFL sithin a period of &) Days of
the date of putication of this damard roliss '!h:\ afcreasdd amount Eiﬂﬂi:l wah ..l-l:-ll:l-lj-EﬂE' inmareal ard charges, tallng which PHE HFL will [aka
necassary achion undar sl ar any of the pravisaony of Seclion 1304) of Ihe £aid Act, against all of any ons or more of He secured asgsis
including faking possession of tha secured asseds of tha barrosars and guarantars
Wour kind atiention s invited fa provisions of sub-Section (8] of Secion 3 of the of the Zecunization and Reconstnuction of Finandal Assets and Enforcement of
Security Imterast Acl, 2002 whara undsr you can tendaripay the anfre amount of outslarding duss tngethar win & costs, charpes and sapansas
inzurred by e FRE HFL only 18 The daba of pusbcation of Ha notice for aale ol 1he sacured Besals by pubi Suclion. by riling goolatons, tender fiom
E.ﬂ:m: ar by priviats feathy. Please alwa nale thad if the entre amountaf outstanding duoss logether wilh e cosls, charges and prpansas incurrasd by e
M HFL & nat mrdered bedara publicatisn of nohice for sale of the securd assets by public auction, by imaling quelations, ender from pebic or by
private tealy, wou may nol be erdfed (o redecen e aacurad aeealis] hareafar, FURTHER you are prohilsl Lis 13413) of the said Act from
transferring efther by way of sale, lease or in any other way the aforesaid secured assets.

through website motilaloswalhf.com”as per the details given below :
Date and time of E-Auction Date: 16-09-2025 11:00 Am to 02:00 Pm
(with unlimited extensions of 5 minute each)

Borrower(s)/Guarantor(s) / Loan

ast date of EMD
Demand Notice

Deposit:15-09-2025
Description of the

Reserve Price, EMD / Last

CO-BORROWER:

LAN: LXKAD03719-200075218
BRANCH: KADODARA
BORROWER: RAVASAHEB
MARUTIAPPA SASANE
CO-BORROWER: MINABEN
RAVSAHEB SASANE

RAJENDRAKUMAR B SOLANKI

Hundred & Twenty
Eight Only)

07-11-2024 For Rs:
1039744/- (Rupees
Ten Lakh Thirty Nine
Thousand Seven
Hundred & Forty
Four Only)

Account Date and Amount Immovable property date of EMD
LAN: LXSUR03119-200075596 07-10-2022 For Rs: |Flat No.40, 4Th Floor,Shyam Reserve Price: Rs.500000/-
BRANCH: SURAT 446128/- (Rupees |Palace, Block No.40,Plot No.120, (Rupees Five Lakh Only)
BORROWER: JYOTSNABEN Four Lakh Forty  |121, 122, R.S.No.-42/1,42/2,B/H| EMD: Rs. 50000/- (Rupees Fifty
RAJENDRAKUMAR SOLANKI Six Thousand One |Baps Temple,B/H  Mamlatdar Thousand Only)

Office, Hazira-Bardoli Road,Mouje-
Palsana, Tal.-Palsana,Dist.-
Surat-394310, Surat,Gujarat.

Flat No 408 Shashiroop Homes
Bhestan Crossing Road
R.S.No0.196 0 0 Bhestan 395023
Surat Gujarat

Reserve Price: Rs.1100000/-
(Rupees Eleven Lakh Only)
EMD: Rs. 110000/- (Rupees One
Lakh Ten Thousand Only)

LAN: LXSUR00315-160010001
BRANCH: SURAT
BORROWER: HASMUKHBHAI
GOVINDBHAI NAKRANI
CO-BORROWER: VARSHABEN
HASMUKHBHAI NAKRANI

07-03-2025 For Rs:
1053325/- (Rupees
Ten Lakh Fifty Three
Thousand Three
Hundred & Twenty
Five Only)

Flat No 504 A-Wing Alishan
Heights Bardoli Surat City
Survey No.6447Pakie Ward
No.12 City S.No.1738 Plot
No.8T0o12&33To37 Nr  Makki
Masid 394210 Surat Gujarat

Reserve Price: Rs.1100000/-
(Rupees Eleven Lakh Only)
EMD: Rs. 110000/- (Rupees One
Lakh Ten Thousand Only)

LAN: LXSUR00515-160018368
BRANCH: SURAT
BORROWER: SHRIKANT
PRAFULLBHAI BHOUMIK
CO-BORROWER: SWEETY
SHRIKANT BHOUMIK

17-02-2020 For Rs:
1337752/- (Rupees
Thirteen Lakh Thirty
Seven Thousand
Seven Hundred &
Fifty Two Only)

Plot No 446-447, Priyanka
Green Park, Jiav Road,
Bhestan, Near Jiav Road, Surat,
Gujarat - 394210

Reserve Price: Rs.1557171/-
(Rupees Fifteen Lakh Fifty
Seven Thousand One Hundred &
Seventy One Only)

EMD: Rs. 155717/- (Rupees One
Lakh Fifty Five Thousand Seven
Hundred & Seventeen Only)

LAN: LXSUR00116-170026325
BRANCH: SURAT2
BORROWER: MANSUKHBHAI
RAGHAVBHAI KHASATIYA
CO-BORROWER: MINAXIBEN
MANSUKHBHAI KHASATIYA

10-03-2025 For Rs:
763168/- (Rupees
Seven Lakh Sixty
Three Thousand
One Hundred & Sixty
Eight Only)

Flat No.412 4Th FIr Bldg No.A-
9 Mansarovar Resi R.S.N0.683
Block No.550/A Vill-Kathor
N.H.No.8 Kamrej Surat 0 0 Opp.
Sugar N Spice Nr. Girnar Hotel
394180 Surat Gujarat

Reserve Price: Rs.800000/-

(Rupees Eight Lakh Only)

EMD: Rs. 80000/- (Rupees
Eighty Thousand Only)

LAN: LXBAR00416-170037504
BRANCH: VADODARA
BORROWER: JORAVARSINH
RATANSINH PARMAR
CO-BORROWER: GITABEN
JORAVARSINH PARMAR

20-04-2021 For Rs:

670806/- (Rupees
Six Lakh Seventy
Thousand Eight

Hundred & Six Only)

House No - 327, Kodariya
Thakor Faliya Golav,
Panchmahal, Godhra,

Devgadbaria, Dahod, Gujarat -
389380

Reserve Price: Rs.1000000/-
(Rupees Ten Lakh Only)
EMD: Rs. 100000/- (Rupees One
Lakh Only)

LAN: LXMEH00416-170038963
BRANCH: MEHSANA
BORROWER: PRAKASHJI
SHANKARJI THAKOR
CO-BORROWER: ASHABEN
PRAKASHJI THAKOR

28-01-2021 For Rs:
407067/- (Rupees
Four Lakh Seven
Thousand &Sixty
Seven Only)

Milkat No - 56, Thakor Vas,
Opposite Dairy, Near Primery
School, At - Nedardi, Satlasana,
Mehsana, Gujarat - 384330

Reserve Price: Rs.400000/-
(Rupees Four Lakh Only)
EMD: Rs. 40000/- (Rupees

Forty Thousand Only)

LAN: LXSUR00116-170048434
BRANCH: SURAT
BORROWER: RAVIRAJ
RAMESHBHAI GOHIL

BHUPATBHAI GOHIL

CO-BORROWER: RAMESHBHAI

07-03-2025 For
Rs:741600/-
(Rupees Seven Lakh
Forty One Thousand
Six Hundred Only)

Flat No 202 A Block No 137/A
Hissa No 3 Plot No 89 To 91
Area 390.66 Sq.M, Super
Built-Up Area 545 Sq.Ft.Maruti
Complex B/S Dev Residency
Harihant Park Society Vibhag
2 Kadodara Char Rasta 0 0 O
384327 Palsana Surat Gujarat

Reserve Price: Rs.800000/-

(Rupees Eight Lakh Only)

EMD: Rs. 80000/- (Rupees
Eighty Thousand Only)

LAN: LXSAN00417-180054397
BRANCH: SANAND
BORROWER: VISHNUBHAI
ISHVARBHAI RABARI
CO-BORROWER: LADCHI BEN
ISHVARBHAI RABARI

11-07-2023 For Rs:
551596/- (Rupees
Five Lakh Fifty One
Thousand Five
Hundred & Ninety
Six Only)

1/164 At- Vasani, Nr. Limboli
Mata Mandir, Off Deesa Patan
State Highway No.7, Nr. Vadani
Village, Vasani, Tal- Saraswati,
Patan, Ahmedabad, Gujarat
384285

Reserve Price: Rs.600000/-
(Rupees Six Lakh Only)
EMD: Rs. 60000/- (Rupees Sixty
Thousand Only)

LAN: LXBAR00417-180057416
BRANCH: VADODARA
BORROWER: VAKHATSING
BHIMSING RATHVA

VAKHATSING RATHVA

CO-BORROWER: KAILASHBEN

24-08-2023 For Rs:
1116579/- (Rupees
Eleven Lakh Sixteen
Thousand Five
Hundred & Seventy
Nine Only)

Plot No. 10/1, Nishal Falyiya,
Chhachharda, Bodeli, Village-
Dhanpur, Dist- Chhotaudepur,
Vadodara, Gujarat 391135

Reserve Price: Rs.1600000/-
(Rupees Sixteen Lakh Only)
EMD: Rs. 160000/- (Rupees One
Lakh Sixty Thousand Only)

LAN: LXSUR00317-180057053
BRANCH: SURAT
BORROWER: ARUN KUMAR
HARISHANKAR GUPTA
CO-BORROWER: DIPIKA
ARUNKUMAR GUPTA

07-03-2025 For Rs:
806878/- (Rupees
Eight Lakh Six
Thousand Eight
Hundred & Seventy
Eight Only)

Res.No. 102/1, 102/2 Block No.
104 And 105 Feet And Plot No.
101 To 106 And 123 To 128 With
A Total Of 12 Plots Of 968.56
Sq.Mflat No. 204 2Nd Floor Block
No.A Radhe Residency Building A
Kadodara Palsana Surat 0 0 Na
394327 Surat Gujarat

Reserve Price: Rs.900000/-
(Rupees Nine Lakh Only)
EMD: Rs. 90000/- (Rupees

Ninety Thousand Only)

LAN: LXSUR00415-160008344
BRANCH: SURAT

SANOLE
CO-BORROWER: ASHABEN
SITARAM SANOLE

BORROWER: SANKAR SITARAM

| 10-03-2025 For Rs:

684932/- (Rupees
Six Lakh Eighty
Four Thousand Nine
Hundred & Thirty
Two Only)

Plot No.22 Pratishtharesidency
Survey No 198 Nh No 8
Kadodara 0 0 Opp Reliance
Petrol Pump Nr Panoli Gidc
393002 Surat Surat Gujarat

Reserve Price: Rs.800000/-

(Rupees Eight Lakh Only)

EMD: Rs. 80000/- (Rupees
Eighty Thousand Only)

LAN: LXMEH00416-170041682
BRANCH: MEHSANA
BORROWER: ROHITKUMAR
CHHANALAL DARAJI
CO-BORROWER: SHILPABEN
ROHITKUMAR DARJI

05-12-2024 For Rs:
282953/- (Rupees
Two Lakh Eighty
Two Thousand Nine
Hundred & Fifty
Three Only)

Milkat No 304 Daraji Vas Near
Primary School At-Ranpur Sub
Dist Satlasana Dist Mehsana
Near Primary School Mehsana
Gujarat 384340

Reserve Price: Rs.300000/-
(Rupees Three Lakh Only)
EMD: Rs. 30000/-(Rupees Thirty
Thousand Only)

LAN: LXRAJ00417-180051752
BRANCH: RAJKOT

BORROWER: LALJI SURESHBHAI

05-12-2024 For Rs:
1008741/- (Rupees
Ten Lakh Eight

Jamudiya R.S No-2/1P1 Or
2/1P2 Or 2/1P3 Or 2/2 Plot
No-20+21 Paiki Dharam Siddhi

Reserve Price: Rs.1000000/-
(Rupees Ten Lakh Only)
EMD: Rs. 100000/- (Rupees One

KABHAIBHAI VANAKAR
CO-BORROWER: PUSHPABEN

Thousand Eight
Hundred & Seventy

SOLANKI Thousand Seven |Society Village Jambudiya Lakh Only)
CO-BORROWER: RAMILABEN Hundred & Forty One |Rajkot Gujarat 363642

SURESHBHAI SOLANKI Only)

LAN: LXSUR00317-180054365 07-03-2025 For Rs: |Survey  No. 733, Block| Reserve Price: Rs.700000/-
BRANCH: SURAT 655873/- (Rupees [No.753,Plot No.216 Divine| (Rupees Seven Lakh Only)
BORROWER: NARANBHAI Six Lakh Fifty Five |Residency Vibhag -2 Near| EMD: Rs.70000/- (Rupees

Hathuran Mangrol Surat 0 0
Near Hathuran 394120 Surat

Seventy Thousand Only)

NARANBHAI VANKAR Three Only) Gujarat

LAN: LXMOSURA5221-220592987 10-04-2023 For  |Flat No-A-401, 4Th Floor,| Reserve Price: Rs.1900000/-
BRANCH: SURAT Rs: 1822064/- Building-A(Karmashila ),| (Rupees Nineteen Lakh Only)
BORROWER: HEMANT KUMAR (Rupees Eighteen |Karmabhumi Complex, Opp.|EMD: Rs. 190000/- (Rupees One
SOLANKI Lakh Twenty Two |Omkar Residency, Palanpur| Lakh Ninety Thousand Only)
CO-BORROWER: ASHABEN Thousand &Sixty |Canal Road, Surat, Gujarat

DILIPBHAI SOLANKI Four Only) 395009

BRANCH: SURAT

YADAV
CO-BORROWER: SONI BHOLA
DEVI

LAN: LXMOSURA921-220606796

BORROWER: BHOLA CHANDIRKA

07-03-2025 For Rs:

1647726/- (Rupees
Sixteen Lakh Forty
Seven Thousand
Seven Hundred &
Twenty Six Only)

Survey No. 92 Block No. 05,
(New Blockl No. 117 After Re-
Survey) Ad Measuring 46.66
Sqg.Mtr. Plot No-256 Sanidhya
Township Nr. Paradise Park
Moje Palod 0 0 Ta- Mangrol
Palod 394110 Surat Gujarat

Reserve Price: Rs.1800000/-
(Rupees Eighteen Lakh Only)
EMD: Rs. 180000/-(Rupees One
Lakh Eighty Thousand Only)

BRANCH: SURAT

SABADE

SABLE

LAN: LXMOSURA5423-240714388

BORROWER: SUNIL UTTAMBHAI

CO-BORROWER: SITA SUNILBHAI

10-03-2025 For Rs:
620760/- (Rupees
Six Lakh Twenty
Thousand Seven
Hundred & Sixty
Only)

Flat No -407 4Thfloor Vastu
Residency Rs No - 354 Old
Block No 449 After Re. Survey
New Blockno- 504 Ad Measuring
Super Built Up Area 607 Sq.Feets
I.LE., 56.41 Square Meters In
Vastu Puja Residency Plot No
-235 236 237 Moje - Haldharu
Tal - Kamrej Dist - Surat Opp. V.K.
Residency 394310 Surat Gujarat

Reserve Price: Rs.700000/-

(Rupees Seven Lakh Only)
EMD: Rs. 70000/- (Rupees
Seventy Thousand Only)

Loan Account B & Addrass of g*‘#ﬂﬁﬂ leph | Dateof | Amownt Qs
5
Tﬂm”‘l ! =] l\:|rr|:|'|r|v||§-r.F ura%r&l Pﬂ? E‘E.—'ld D:,.;'-’,:.'“ [IMH?W
HOWRMOR! | (Borrawer] MriMs. Soab Rasilbhe Landha, Vad Wislan Near Kl M Mot Be Mo DBth 5] ;
TB2RIEETYT |Plagar 2V © Par, Morbi, Morbil, Guigral, Indin-353621, [Borrawer) 20, Plot Ma &3 -AI-EE_IET 10,24, 355,07
B.L-MURE! M5, Soab Rasulbhal Landha, Jey Bhavani Farsan. Maar bebru E Par b, 2 fritee [Fupeers Ten
| Gale; Janadar Shan, Mo, Gujarat. indie-353641. (Co-Barrower) Ligns Nagar, Bh Lakhs Teenty
Bir./Ms. Shokh Buskan, Vadi Viskar, Near Kol Magar 2V C Para, Sk Mairy Fraur
| orhi. Miorbi, Cagarat, ircia- 363641, (Co-Borrownr) MrMs. Shakh School, OF Thewsand Three
| Pibsdcan 1 © Fiajreehal, Cemen Warkad, Jormsoar Ssmnagar, Gujaat Plaviakhl Riosd, Humdned By
irddia- 351007, [Borrowar] M Ms. Soab Resulblhsi Landha Morbi Fs Mo Mol Mails, Eight And Seven
F20, Picl Ma: 43 P, Part Ma. B, Lions Mager, Bh Zaist Marry Schoel, O Gujara Paisa Only)
| Marviakchi Road, Marbi, Morbi, Gumral- 263641, {Co-Bormower} MriMs, Rl g
| Sl Wskan Morhi R Mo, 20 Pt Mo 23 F Pad Mo, B Liors Nagae
Bk Saind Marny Sonool, OfT Masdakhi Foead, Mo, Mok, Gujaes- 353641,
Dated: 25-08-2025, Zdb Authorized Officer,
-,\th‘Iii;-u.' Mol FNEB Housing Finance 1..l1'n1'-|:t_’_,.-

Capri Global Housing Finance Limited

Registered & Corporate Office ; 502, Tower-A, Peninsula Business Park, Senapat Bapat Marg,
Lowver Pared, Mumbas- 400013

Office Address : 9th Foor, BBC Towes, Opposite Law Garden, Mear Axis Bank, Ahmedabad-380006.

POSSESSION NOTICE

Whereas the undersigned being the Authenzed Officer of Caprl Glabal Housing Finance Limited [CGHFL) under the Secusitization B
Reconstruction of Fenancial Assets & Enfarcamont of Seconly nterest Act, 2002 and in exercese of the poweers camlerred ander Section
13(12] read wath Rule 3 ol tha Secunty Interest |Enfoecament) Rula, 2002, Dermand Moticals) issued by the Authorzsad Oficar of the
coumpany to the Bomowers] / Guarantoris) menticned harain bedow torapay tha amount mentioned in the natice within 60 days from the
data of racespt of the said Notice. The Borrower having failed ta repay the amaouwnt, notice is herehy given to tha Boroweris) / Guarantonz|
and the public in persral thet the undersigned has taken poasessean of the proparty described heresn bedow in exercize of powers confered
or) him undler suby - sectan (9] of the section 13 of the sald St read with Rule 8 of the Security terest Enforcemant mules, 2002, “The
Borrower's aifention is invited to provision of sub-section (3) of section 13 of the Act, bn respect of time svailable, to redeem the seconed
azzals,” The Borower m particular and the pubbe in ganaral = harby coutared not to deal with the property and any deafmgs with the
property will be-suliject tothe charge of "CGHFL™ for an amount as mentioned herem under with mterest theraon,

CAPRIGLOBAL

tfior immovahle Properties|

Mame of the Bormower/ Description of Secarad Asset Demand Matice| Date of
Guaranior (immovable Properties) Data & Amount | Passession
Loan Account Na. AR that Pece and Parcel of Residential Progerty having Land -and
LMHLPALDOODT 1063 (0&d) / | Building being Revene Survey No. 53771, Plot Na, 2 Paiki Scuth Side; 06.06.2025
51200000781547 (Maw) | Total area adm. 65.03 Sq Mir, 700 3q. feet, Builtup aras 1852 Sq. mir, : 71.08.2025
b Palanpur Branch), Guruksupa Society Part - 2, N Hauman Teke, Pefanpur, Destrict - P [5' iiulin:]
B, Masrimall Jathaji Bhati | Banaskantha, Gujarat - 3350071, Bounded by :- North : Balance Land in .49 ;-.?]',n' ym
C/o Good way Tailors Piot Mao. Z Paiki, South : Plot Mo, 3, East : Aoad, Wast | Proposed OF Ty 3
Mes. Lilabien Misnrmal Bhati | Read
Loan Account Na, All that piace and parcel of Property bearing Block Mo, 51,
LNCGHELRHLOODO0DDAZE (Old) / TP Scheme Mo, 23, Firal Flol Mo, 2, Sweat House, Build Mo, 11.00.2023
S12000004 52880 (Maw) ByT, First Flaor, Flat Ne. 106, Super built-up area 700 5g. Ft, s 73,08 2075
& Surat Branchj, Kosad, Surat, Guarat - 394107, Bounded by :- East : ko
Wi Upendrakusmar Yogeshohai Harsora, | Buildag No. B/5, West : Building No. B3, Nerth : Raad & | 3256.35 ; \Physical)
o WS Hamapir Enterpresas Cammen Plat, Seauth : Adjesning Plat, P "
Mrs. Poojaben Dineshbhai Kava
Diate ; 25002025 Sd~, (Authorized Dfficer),

Place : Gujarai For, Capri Global Houzing Fimance Limited

AAVAS FINANCIERS LIMITED

(CINLESS22RIZOIIPLCDE4297) Regd. & Corp. Office: 201-202, 2nd Floor,
South End Square, Mansarovar Industrial Area, Jaipur. 302020

Demand Notice Under Section 13(2) of Securitisation Act of 2002

IAPHE AAFEE SAATH HamMmaAshHA

A the Loan Account Became MP& therobore The Authorised Officer (A0} Under section 13 1) Of Securntisation And Reconstruction of
Financial Assets And Enforcement of Securnity Interest Act 2002 had issved B0 day demand notice ta the borrower as given in the table.
Acearding ta the Motice if the Bosrowes doas nol degaesit the Amount within 60 days, the amount will be recovered from Auction of the
sircurity as given below. 45 the demand Notice send to the t-l.wrrnwrr.l'gunrrnnnr hars not been served, copy of demand notice has also
been affixed on the sacured assets as given balow, Therefore wou the borrower is imformed to deposit the loan amount along with
futura interest and recovery expensas within 60 days, otherwlse under the provistons of section 13 (4} ard 14 of the sasd Act, the AT s

free to take possession of the Security asgiven below,

Demand Notice
Date and Amount

Description of

Mame of the Borrower

Mortgaged property

PRATIMABEN HARESHDAN GADHAWI, 20 ALIG X5 WADHWAN R.5 NO:- 2258,/1-2 PAIEL PLOT NO-09, PATKI

HARESHIAN LABHUDAN GADMHAVE Rs. 1E7EL24/- & | SOUTH SIDE & UNIT NO:-4, SITUATED AT MULCHARD

GUARANTOR ; BHAVESHBEHAI Rs. 141967E/- & | ROAD AT WADHWAN, TASHIL-WADHWAN DIST-

PARSOTTARBHAI KANIARIYA Rs. 841521/ SUREMDRAMGAR, GLUIARAT [INDIA) 36303S f

{AFC NOL) LNSMAD2T12]- 220198123 B 19 AUG 25 ADMEASURIMNG 92,22 50. MTR

LMSMNADY421-220200948 &

LM EMNAGS423- 240287161

LATE MES. BHAVNABEN MAYANKUNAR 200 ALG 25 PAIAY YORAMNA MOJE HARNE TP NGO, 1, FP NO. 138, FLAT

CHUDASKA NOW DECEASED THROUGH Rs. 436161~ MO-B-201, EWS- 2, VABODARA , GUIARAT

HER LEGAL HEIRS ME. NAYANKLUMAR 19 ALG 25 ADMEASURING APPROX 40 50. MTR.

DAMIIBHAI CHUDASMA, MR,

DHAVALEUMAR NAYANBHAI

CHUDASARMA, NAYAMNEUMAR DAMIIBHAI

LHLUDASMA

GUARANTOR : DHAVALEUMAR

NAYAMBHAI CHUDAS AR &

{4/C NO.} 211201602001530

JOSHI BAMNSILAL SHYAMLAL, 20 ALNG I5 PROPERTY BLOCK NO B/37, PLOT MO 30[AS PER OLD

CHANDI BAI SHYAMLAL JO5HI, A= 24386797 PLAM PLOT WO 43 PAIKI BLOCK NO Bf27JDECRHAEL

BHAVESH SEM 19 ALIG 25 REVEMLIE SURVEY MO 47271, SITUATED AT "SHR|

1A/C NOL) 241204204384112 MIEMALNAGAR CO, OF HOLL SCCITY LTD". SITLATED
BEHIND T.B. HOSHITAL AREA, AT SURENDRANAGAR,
TALUKA WADH WAN DIST-5URENDRANAGAR, GUIARAT
ADMEASURING 178.51 50.MTH

Place : laipur Date : 15.08. 2025 Authaorised Officer Aavas Financiers Limited

1. The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set out therein.
Bidders may visit to the Web Portal : https://www.auctionbazaar.com/ of our e-Auction Service Provider, M/s. ARCA EMART PRIVATE
LIMITED for bidding information & support, the details of the secured asset put up for e-Auction and the Bid Form which will be submitted
online. The interested buyers may go through the auction terms & conditions and process on the same portal and may contact to Jani
Mahendra-7045979708/Pratipalsinh Zala-9372704845/Barot Ankitkumar -7045155624/Barad Chetansinh Dalpatsinh-9372705264/
Chavda Vishal-9372704795/Maheshkumar Chimanbhai Chaudhari-9372704901/Dhakan Jayesh Manojbhai-9723311997/Rajput
Hemant-9372713179/ Pratipalsinh Zala-9372704845, details available in the above mentioned Web Portal and may contact their
Centralised Help Desk: + 91 83709 69696, E-mail ID: contact@auctionbazaar.com.

Place : Gujarat / Sd/-, Authorised Officer,Motilal Oswal Home Finance Limited
Date :25.08.2025 (Earlier Known as Aspire Home Finance Corporation limited)
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GRIHUM HOUSING FINANCE LIMITED [APPENDIX IV (See Rule 8(1))

(Formerly known as Poonawalla Housing Finance Ltd.)

7
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POSSESSION NOTICE

Registered Office:- 6th Floor, B Building, Ganga Trueno, (For Immovable
Lohegaon, Pune, Maharashtra-411014. Property)

Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited (formerly known as Poonawalla Housing Finance
Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously
known as Magma Housing Finance Limited and originally incorporated with name of GE Money Housing Finance Public Unlimited Company)
herein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (hereinafter referred as the "said Act") and in exercise of the powers conferred under Section 13
(12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the
below Borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with
Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on the dates mentioned herein below.

The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will
be subject to the charge of secured Creditor the amount and interest thereon.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured
assets. Details of Property taken in possession are herein below.

3{)'. B':?pc};::s Description of Property l::f::sg;?:LDS‘:fnngt;t:ttigzy Amount in Demand Notice (Rs.)
1. All that Piece and Parcel of the Property of Residential Loan No. HM0225H18100009
Open Plot No.89/E Admeasuring 49.35 Sq.Mirs. of Rs.13,11,316/- (Rupees Thirteen
Land Bearing R.S.No.652 Admeasuring 17109.00 Lakh Eleven Thousand Three
Sq.Mtrs. which was Included into Town Planning Hundred Sixteen Only) payable
Lalj Scheme No.2 of Jamnagar Area Development as on 07/06/2025 along with inter-
Premii Authority and have given Final Plot No.49 and which est @ 15.35 p.a. till the realization.
Nakum. | as Converted into Non Agricultural Residential Plots 19/08/2025|  07/06/2025 Loan No. HL0225H19100001
Ranian by the Order of Jamnagar Area Development Rs.3,46,723)- (Rupees Three
anjan | Authority and Collector Jamnagar known as Lakh Fourtv Six Thousand
Lalji | "Raimoti-3" Located O/S. Kalavad Gate, Jamnagar. Seven Hun dg’e d Twentv Three
Nakum | Bounded as under: North: Sub Plot No.89/D s sit- o ;’ u b w 07}(,)6/2025
uated South-Sub Plot No. 89/F is situated, East: I nly) pﬂ){a eason 1588 oo 1
Land Bearing Final Plot No. 50/2 is situated, West: along with interest @ 15.85 p.a. fi
7.50 Mir. Wide Road is situated. the realization.
2. Dhanii All the Piece and Parcel of N.A. Immovable Property
Hﬁﬁ" Being Plot No.168, Admeasuring About 74-28 Sq. Loan No. HF0153H20100046
Mtrs. And Plot No.169, Admeasuring About 85-27 Sq. ]
FI;ITirt'::I:’ Mtrs., Revenue Survey No. 150, In The Area Known Rs.11,§4,892/ (Rupees EIev.en
Dhanji As "Radha Nagar-2", situated at Village Meghpar Lakh SixtyFour Thousand Eight
Kumbhardi, Taluka Anjar, District Kachchh, :
Hﬁff’gﬂ:’l Thereupon In The Sub-Registration District of Anjar, 21/08/2025 |  07/06/2025 Hundred Ninety Two Only)
Pajrmarl Registration District Of Kachchh, State of Gujarat And payable as on 07/06/2025 along
Parmar | Bounded As Under: Surrounded on East by: 7-50 with interest @ 16.85 p.a. till the
Gauriben | Mtrs. Interal Road Surrounded on West by: Survey o
Dhanjibhai No. 147 Surrounded on North by: 9-00 Mtrs. Internal realization.
Road Surrounded on South by: Plot No. 170

Place: Gujarat " Sd/- Authorised Officer

Dated: 24-08-2025

Grihum Housing Finance Limited, (Formerly known as Poonawalla Housing Finance Limited)
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[ T1 L et dafe for submissson of claims

FORM A

PUBLIC ANNOUNCEMENT

Undar Regulation & of the Insolvency and Bankruptcy Board of India
{Insohvency Resalution Process far Comporate Persons) Regulations, 2018)

FOR THE ATTENTION OF THE CREDITORS OF

M/5. IRA INFRASTRUCTURE LIMITED

: RELEVANT PARTICULARS

|1 IMdame of comorite gt SRS INFRASTRUCTURE LIMITED

[ Dt of vrcrporation of cporate Do B/07/2007

| 3 [Aunheity urder wisch conparels debior | Regieimanof Comparies - Ahmedaled

| i ncorponEied ¢ regstensd

| 4. |Componaia Kentty Moo/ Lirnfied Labity . [LESEER00TPLO0S1343
|dentiticahion No. of comorate detios

| 5 | Addvess of the regsierad office and
|princpal office (if amy) of corporatn

| AEHOM VILLA, OPF OLD ADSRSH SCHOOL DEESA
(M50 DEESA, GLUASAT, [N, 305515

e ile e |
| A [irsphency commenoement: date in SR S (Orher reotevesd on 25084 2025
{rensed of comrarde detrior |cecher amplermentition defemed for 320 das |

7 | Estrmnte] dati al ciosure of rsohency | 20/02,°23026
| PSRRI [rOcess ]
B |Mame Brod negistraion number of the [ RAJERDRA DEVIDAS PURAMIA
irsohency prolessional Bcling &s interion |IBBL P00 PROED29 2020-021,/13149
{rESOAlon prodessional |
| O [Address s e-miall of the inbaeim |- B0 DMDOSH OMRAR THS LTD SHVDHAM
{resoifion prodessional, as repetered |CORIPLEX, OFF GEN A VRDS MARG, OFF BRE
veith the Boam [ERIGADE MALAT EAST, MURMBA SUBLIRESN,
AAAHARACHTRA, A0
Emmt: mouraiigre com
[C A0 TARCOEH] DhEAR CHS LTD SHVDHARM
COMPLER OFF GEM Ak, VAT, MORG DPP FIRE
|BRIGADE MALAD EAST MUMBA SLIBLIRESN,
BAHARASHTRA-JO0CST,
.Eﬂ'ﬂl-thtuilffﬂﬁﬁ?ﬁl.mll
[Mdob. Mo, SEAMITEZA
[ Al 2
112, Clorsses of crediors, § any, undar ML
|clenesa () of sub-section (B4 of section
|21, se=nerinined iy the mienm reschdion
|prlesicrel

VI Achie=iss cirwd & miand (o e Lesetd ar
|Enresporlance with 1he irfaedm

_nﬂul.l‘.il.'n preiessional

[P — |I'."KI|'-|‘.1'|'-L'!|'|.:"I:{I='HH:1'EL'1 T

it I St &5 Suthodeessd
Fepresentathe of credios in & dass
| |(Theee nares for each dass) |
|14.|a] Resesant Ronmes and | et ok et —¢ i Linkssd Diown ioets
(b} Detiats of BUthorized epneseriatives (= 58I {Insoivency Resohuion Process for Domosts
EFE aiakie ot | Farsons) Repuiations, 2046

INOtice is ey ,I;j'.'El'l thet the Mational Campany Law Tribunal, Ahmadabed Banch, Courtl,
w8 s ardened The coemmencemenl of & corporale irmolvency resalulian proceds of the MAS,
JRA INFRASTRUCTURE LIMITED «n 26th April 2028 in CP [1B)y 3650AHM ) 2024 whicn
wars defermad far 120 davs. Afer expiry of 130 davs on 23nd August 2025, insoienoy
commmced on 2Mth Auguss 2035

Thee craditors of M/s. JRA INFRASTRUCTURE LIMITED, are fersby called ugon o subons
their clams with proaf on or before Til September 2028 to the mterim resohtion
professonad ot the address mantoned against erbry 8o, 10,

The linancial creditors Shall submil thair daims with praod by electranie megns only, A% other
treditars may s umit the caims with prood in persan, by past or by electranic means.

A Bnandial crediter belonging 1oa class, 85 listed against the emry ko, 12, shell sdicete R9
ahsaice of authorsed representative ram amoeng the theee insalvency prafasgicnals e
against entry Na.13 @ act asauthorsed represeratve of the dass [specify classjin Farm
LA Mot &palicabda

Sufimission of fase ar misleading proos of claim shall sitract penalties.

Brate:d 5,08, 2025 RAJENDRA DEVIDAS PLURANIK
Place: Mumbal/ Ahmedabad INTERIM RESOLUTION PROFESS IO NAL

(i) HERANBA

CIN: L24231GJ1992PLC017315
Reg. Off: Plot No. 1504/1505/1506/1 GIDC, Phase-Ill, Valsad, Vapi - 396195, Gujarat, India.
Cor. Off: 2nd Floor, A-Wing, Fortune Avirahi, Jain Derasar Road, Borivali-West,
Mumbai - 400092, Maharashtra, India. Telephone - 022 5070 5050
Website: www.heranba.co.in; Email: compliance@heranba.com
NOTICE TO SHAREHOLDERS FOR
33" ANNUAL GENERAL MEETING TO BE HELD THROUGH
VIDEO CONFERENCING/ OTHER AUDIO VISUAL MEANS

Notice is hereby given that the 33 Annual General Meeting (AGM) of the Members of
Heranba Industries Limited will be held on Wednesday, September 24, 2025 at 03.00 PM
through Video Conferencing / Other Audio Visual Means (VC/OAVM) without the physical
presence of the Members at a common venue, in compliance with all the applicable
provisions of the Companies Act, 2013 and the rules made thereunder and the provisions
of the SEBI (Listing Obligations & Disclosure Requirements) Regulations, 2015 read with
General Circular No. 20/2020 dated May 05, 2020 and subsequent circulars issued in this
regard and latest being General Circular No. 09/2024 dated September 19, 2024 issued
by the Ministry of Corporate Affairs (hereinafter referred to as "MCA Circulars") and
Circular No. SEBI/HO/CFD/CFD-PoD-2/P/CIR/2024/133 dated October 03, 2024 read
with Master Circular No. SEBI/HO/CFD/CFD-PoD-2/CIR/P/0155 dated November 11,
2024 respectively issued by SEBI (hereinafter referred to as "SEBI Circulars") along with
other applicable Circulars issued in this regard by the MCA and SEBI to transact the
businesses that will be set forth in the Notice of the AGM.
As per the aforesaid MCA and SEBI circulars, an electronic copy of the AGM Notice and
the Explanatory Statement thereto together with the Notes thereon included as a part of
the Annual Report of the Company for the Financial Year 2024-2025 are being emailed in
due course of time to all those Members whose email addresses are registered with the
Company/RTA/DPs. In accordance with Regulation 36(1)(b) of the SEBI (Listing
Obligations & Disclosure Requirements) Regulations, 2015, a letter providing a web-link
for accessing the Annual Report will be sent to those members who have not registered
their Email-lds. The Notice of the AGM and the Annual Report covering all the statutory
documents will also be available on the Company's website of the Company at
https://lwww.heranba.co.in, website of the Stock Exchanges i.e. NSE Limited & BSE
Limited at https://www.nseindia.com & https://www.bseindia.com respectively and
Bigshare Services Pvt. Ltd. at https://ivote.bigshareonline.com.
The Members of the Company who are holding Shares in physical form or who have not
registered their email id with the Company, can cast their vote through remote e-voting
which commences on Saturday, September 20, 2025 (9.00 a.m. IST) and ends on
Tuesday, September 23, 2025 (5.00 p.m. IST) or through e-voting during the AGM.
Detailed procedure for remote e-voting and e-voting at the AGM will be provided in the
Notice of 33rd AGM.
Pursuantto the provisions of Section 91 of the Companies Act, 2013 read with the relevant
rules framed thereunder and Regulation 42 of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015, the Register of Members and Share
Transfer Books of the Company shall remain closed from Thursday, September 18, 2025
to Wednesday, September 24, 2025 (both days inclusive) for the purpose of 33rd AGM.
Members are requested to carefully read all the notes set outin the Notice of the 33rd AGM
and in particular, instructions for joining the AGM, manner for casting vote through remote
e-voting/e-voting during AGM.
For Heranba Industries Limited
Sd/-
CS Abdul Latif
Company Secretary & Compliance Officer

Place : Mumbai
Date: August 24, 2025

HERO HOUSING FINANCE LIMITED

Contact Address:A-6, Third Floar, Sector-4, Noida - 201301,
Regd. Office: 09, Community Cenére, Basant Lok, Vasant Vihar, New Dei - 110057,
HeroHousing Ph: 011 45267000, Toll Free Mo: 1500 212 8300, Emall: customer.care@herchilcom
Finance Websil; www herahousinglinance.com | CIN: UG51920L2016PLCI0148

DEMAND NOTICE

Under Sacion 13 (2| of the Sacerifisaion and Reconsirection of Financal Assefs and Enoeremen of

Sacuriy inberest Act, 2002 (“Act”) read with ul % of the Security Inerest (Enlornzment] Rules, 202 | Rides

Whangas the undersigned being e Aulhonsed Oificer of Hero Housng Finance Limited {HHFL)
urider tha Act and in exarcise of powars confared under Sachan 13 (12] read with Ausa 3 of e
Fubes aready isoed detailed Demand Notices dated below under Section 13(2) of e Act, calling
upan the Bornowenl s Co-Sonowen s Guaramor(s] [al sinpulady o iogether refemed fo
ChigarsT)yLegal Heers)Legal Représanlaivals) lisled barsunder, B pay fhe amounls menloned
n the respactive Demand Motice's. within 60 days from the date of e reapactive Noticars, as per
defais givan below, Copigs of the said Nofoas are sarved by Bagislered Post AL, and arg
avallabie with The undersigned, and the said ColgorisiLegal Helrs)legal Represantatvals,
may, il #ey 50 desire, collect iha respaciive copy from $he undersignad an any working day during
nieTEal oo hours

In connection with the above, Notice |5 hereby given, ance again, 1o the sajd Obligos|s)
/Legal Hisirjsp'Legal Representativids) Io pay 1o HHFL, within 60 days from this date of 1he
respactive Nolica's, the amounts indicated herein balow against thair respactive namas,
togeiher with further interest as detsiled balow from the respeciive dates mantioned belaw
in colummn (d) tll the date of paymend and | or realisation, read with the loan agreament and
olher documentswritings, Ifany, sxeculed by the said Obligons). As security for due
repayment of the loan, the foflowing Securad Assat{s] have been morigaged ta HHFL by ihe
said Obligor{s) respectivehy.

Loan Mame of Obligensl/Legal  |Tolal Cuistarding Dua)  Date of Data of
heesunt Ma. | Heirs)Lagal Representstivels) | Rs. 85 on bebew Dates| Demand Molica]  KP&
HHFRAJLAP | Mayur Himadlal Patadia, Rs, 62,67, 302 21-08-2025 |07-0e-2025
mﬂ Vishal Himatlal Patadsa, as on 19.08.2025
20000007250 Urmilaben Hirmallal Patadiva

Description of the Secuned Assats | immovablhe Properlies | Mertgaged Properties:- 41 Thal Pece
Ard Parceds Of A Residenlial Beaing Plol Mo, 58 Admeasunng £8-37 59, Mabers |, 58 00.5q. Yand
Tedal Canstrsction Adm 68,65 59 Mis Skaale Al Bevenue Surery No 2072 Paiki, Gity Suneey Ward
Mo.3, Land Of Haur Patace In Rajlot City Sub District And Distric: Rajkod In The State OF Gujrat.
With Comemon Amenities Written In Tithe Docwment. Property Bounded By: Narth ; 20000 Feet
‘Wide Road, Sauth : Other Proosry, Eagt: Other Propeary West : Other Praperty

HHFRAJLAP |Sara imranibhal Usmanbhal, Rz 19,00, %1~ 16-06-2025  |04-08-2025

21000032642 | Sara Tabbasumben Imranbhai| 2% an 13.08,2025

Description of the Secured Assats [ Immovable Properties | Morigaged Properties: - Al That Pece
A Parcels Of Commancial Propesty Shop Mo, 7, CarpetArea Admeasunng 9,00 Sq Mir La. 10107 5g.
Fls, BuldupAres 1127 5q. Wir. Commeroal Buiding Known As “subieagas Hall, Area Known As Maw
Sukhsagar-2 Paki PlotMo 215 & 217 Tolal Adm 84504 S Wira. Shusta At Rewverus Survey No. 6, Faik
1-2-3, CRy Sureey Moo 35245515, In City Surssy Ward Mo 1302, Sub Disthed Rajkot Ciy, Dislriet:
Rajked In The State Of Gujral. P'rnpﬂly Bounded By: Marth: Shop Mo & Sauthe Shop Mo §, East:
Hal, West: Open Space

“wilh further irferes:, additianal Inlerest at the rate as mere particitarly stated in respectiva Demano
Mpfice dated mentiomed abowe. inddenial expenses, costs, chames ale incured til tha date of
payment andior realization, H the said Cbligor)sh shall fall o make payment 1o HHFL &5 aforesald,
Then HHFL shall procead against e above Secured Asselfsiimmovabie Propesty(ies) undes
Secbon 13041 of the sald Actand the applicable Rudes enfrely 31 M nsk of the sald Oblgons ey
Hitir)s WLigal Hepresanlalive (5] 25 o the costeand onsoquences

The said Obligor(syLegal Haklsilagal Represemativals) ane prohibited under e said Act 1o
iramslar the aforesaid Secured Asssifz)Immovable Proparty, whether by way ol sale, Bass o
atherwize withoud the prior writlen consant of HHFL. Ary parson who conlravenas ar abefs
contravantion of $he provisiores of tha Azl or Rules made theraundar shall be Fbka for imprisanmiant
andiorpenaiy as pravided under e Act.

DATE : 25-08-2025,
PLACE : RAJKOT

Sdi- Authorised Officer
For HERO HOUSING FINANCE LIMITED

. Ahmedabad
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